Vidhan Sabha Question
Immediate/Out Today
Govt. of National Capltal Territory of Delhi

Office of the Commissioner Food Supplies and Consumer Affairs
K-Block, Vikas Bhawan, |.P. Estate, New Delhi - 110002
(Coordination Branch)

- , e-mail:-fsocoordination@gmail.com
File No. F.3(8)/DLA/Coord/F&5/2022 0 $3 Date: 26-03-20270

To

The Dy. Secretary (Question Branch),
Delhi Legislative Assembly,

Old Secretariat,

Delhi-54

Sub: - Delhi Legislative Assembly Starred Question No. 23 asked by Sh. Jarnail Singh, MLA due
for answer on 28/03/2022.

Sir,
With Reference to above cited subject, | am directed to forward herewith 100 copies of
reply of the above question, duly authenticated by the Competent Authority.

Yours faithfully,

(Rajesh Ahuja)
Asstt. Commissioner, F&S

File No. F.3(8)/DLA/Coord/F&S/2022/O53 Date :- 2.6-03- 2021

Copy for information:

Director, Directorate of Information and Publicity, Government of NCT of Delhi, Old
Secretariat Delhi along with 150 copies of the reply of above referred DLA Starred question of
distribution of the House.
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‘v ‘GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
7~ DEPARTMENT OF FOQD SUPPLIES & CONSUMER A.FFAIRSO?
K BLOCK: VIKAS BHAWAN: 1. P, ESTATE: NEW DELHI - 1100

(DISTRIBUTION BRAN CH)

NoF.J3 ( )/CFS/DJSWO?O 21/ 2330 5}g§ - Dared j . PR
To. . S -
! D_irect-or (NF.SA) ' ,
Department of Food & Public Distribution

Ministry of Consumer Alfairs, Food & Public Distribution
- Govt. of India

Krishi Bhgw_an,- New D-e]hi
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 Sub_:-" Request fo increase flueshold hrmt of 72.77, 993 benef‘cmrles in r/o I\CT 0/
3 Delhx under NFSA. ‘ : k -, :

Sir,

Fam d1recfed 1o mform herewith that as per latest aHocatlon of Wheat and Rice (NFSA)
made b} the Department of GNCT of Delhi for the month of February, 2021 (copy of allocation
- letter dated 23/12/2020 enc gsed herewith), the threshold limit of 72.77.995 beneficiaries. fixed
as. per NFS Act, 2013 in respect of NCT of Delhi has been reached, However presently, approx
259 lakhs applications consisting of 7.45 lakhs. benef’cnarzes are pending for.
,venﬁcanon/approval with the Department and thfzse applications could not be inclided in future’

dllocation as the threshold limit has already been E\hausted These applicants, w]

- subsidized ration; are resoriing to reprasematlons/compldmts/anex
ﬂ?f gﬁttmg TJZIEH' ration card approved :

10 are in need ot
‘ances -al various forum/leyols

s e . - —

- In view of the above, 1t is kindly requested that’ the threshold limit of 72,777,995 mfay be |
lncreased for Deth in argerpubllc interest. .

i

Yours fuithtully,

‘?mll-AS'a‘bove o | o pgs/—ri 2D
R T . o : - L (Desh Rﬂ_} Singh)

N ' Asstt, Comm. (Distribution) ”
O.F 15(1)/CFS/D1ST/2020 21/ 2339 5}8& :

Copy 1o - e 3] 2o

L, Secretary to Hon’ble Mmls,’t-er,_ -F&S

2. PSto Commissioner- -cum-Seeretary, F&S
3. -08D to CMD, DSCSC Ltd.

4. General Manager (Delhi reglon) FCI, Reglonal Ofﬁce FCI NewDelhi

5. PA to Additional Commissioner, F&S Co-

6. PA to Joint Commissioner, F&S 55—

o o o S @ s J::i'ggn.;‘éééézgp:fsg?b'u'ﬁon“).

Szanned with Camlesnnes
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e No.1/Dellii/2015-NTSA/323701
e - Government of India
Ministry of Consumer Affairs, Food and Public Distribution
Depariment of Food and Public Distribution
' (NFSA Division)
Rbam No, 439, Kiishi Bhawan, New Delhi-1 100U \
- : Dated: 18.01.2021
To : -
| _ Secrelary cum- Commlsmomr :

Department of Foad & Civil Supplies and Consnmcr Afllairs.
Government of NCT' of Delhi,

Vikas Bhawan, K-Block, New Delhi-110002

,  Subject: Request to increase threshold limit of,72779935 beneliciarics in /o NCT of
Delhi under NFSA- regarding. ’ . '

N’l;;ldﬁﬁ'l/Sir; : > e w g B

Please refer to your office letter No. F.]S(])/CF'S/DI'5U2020-2]/3779-3785 duted
31.12.2020 regarding enhancement of coverage under the National ‘Food Sccurily Act. |
2013, B - |

2. Therequest of the GNCTD has been examined and i1 is informed that-

(i) Using the 2011-12 NSSO Households Consumonn Expenditure Survey duta, then
_Planning Comimission. (Now NI T1 Aayog) has determined. State/UT-wige percenlage
. _ - coverage. The coverage so determined for NCT of Delhi is 37. 69% af the wrzt and
43.59% of the urban population which, al Census, 2011 population, comes o 72 17993
persons, The GNCT of Delhi is entitled to 573125 eMT ol foodgrains per annum

o (47760417 MTS per momh) mchldmg 147629 M"[ﬂ)cf annum (98()7 42 M5 per muh‘h) ,
as “udc ov er”

. A\(s the.prlnciple for ‘determination of coverage under the Act is unilormly
applicable to all the States/UTs. (he request for ecnhancement of coverage muy aof be ‘
ngreed to. However, in case of any requirement of foodgraing beyond the entitled quantity
under NFSA, the same may be considered for allocation at economic cost or the Stale )
+ Governimeni could procure Food&rams under the Open Market Sale Scheme or. could also "
develop ils own scheme, i cons;dered necessary, lor structured distribution 10 -

“beneficiaries, oul 61 iisoWn resources.

(i) Further. al presem 375727.50 MT's of loodgrains are bem;: allocated to GNCT ol
Delhi for 7273324 beneficiaries, The GNCTD is yet (o identify 4671 beneficinries 1o
~rench the ceiling determined under the Act It is, therelore ;Lquuml o suhniil '
proposal o this Department for revision in-allocation of foodgrains upto the ceiling. The -
proposal should t inter-alia inckide the following int oumnon

Qe anmnzd Blth Prm@ascan,




g H2n -
! ' Number of househalds/ persons within theFoodgrains
. Ic:‘ailing determined under NFSA requirement as  per
(,ate}g'or'y' ° - ‘ ' entitlement - ol
benehiciaries Households Persons | beneficiaries  under
1 the Acl’
[AAY A : R b L
PHH o , ' r '
Totl (NFSA) .
Tide Over, il any o - ,
G. Total : . { B I
(NFSA + Tide Over) ‘
3. “The proposal for revision m allocation of Foodyams may also bc emailed 1@

moml\a smahonov in and ub ny fpdﬁmc in

g
) . \

Yo K“S Sincerely. '

. (xﬁ/ .
(DJ Monika Singh)
Joint Director (NFSA & NAC)
Tele: 017-23388746
Email: moniku.singhigyuoy.in
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